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M  I?’ is *-oC? O' -* >jThft rww><ariiiii nkiril
aquuig other JMng^va^, eafcad to *e-

igood flavour, *e they take it There 
la not discrimination so far as policy la 
concerned. Labour, as you will kindly 
remember, rests with the State Gov* 
ernment.

Recruitment Bales In Banks

•247. SHRI P R SHENOY Will the 
Minister of REVENUE AND BANK
ING be pleased to state

(*) whether there are no uniform 
rules recruitment in the nationalised 
banks; and

fb) if so, whether Government pro
pose to frame uniform rules for re
cruitment in banks?

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT OF 
REVENUE & BANKING (SHRI PRA
NAB KUMAR MUKHERJEE) (a) and
(b) A statement is laid on the lable 
of the House.

Statement
(a) and (b) Tbe staff m the Natio

nalised Banks in broadly of a catego
ries—Officers, clerical and subordinate 
The recruitment for officer staff is 
done in the banks on an all India 
basis, after calling for applications 
through advertisements in newspapers 
and candidates are selected after a 
written test and an interview Cleri
cal recruitment is generally done on a 
regional basis after notifying the va
cancies to the Employment Exchange 
and also simultaneously issuing local 
advertisements for the recruitment 
The selection of candidates for clerical 
posts is made after a written test fol
lowed by an interview of the candi
dates who qualify in the written test. 
Recruitment to the subordinate staff is 
through the Employment Exchanges. 
While recruitment procedure in broad 
terms are similar, there are varia
tions in .ruleg amoqg the hanks re- 
gwginf, the «ge, qualification and 

{qyittfyteg standards as well as the 
process prescribed for re

cruitment.

vfew the existing, .arrangements jgipt- 
ing to recruitment end manpower 
planning in the banking industry .fees 
in its report recommended the setting 
up of a statutory common recruitment 
agency to be called the “National 
Banking Service Commission* with 
membership, functions, etc. on tbe 
lines of the Union Public Service Com
mission for recruitment o f  staff in 
public sector banks both at the clerical 
and junior officers level. It has also 
recommended the adoption of certain 
uniform procedures relating to the 
sources of recruitment, qualification 
including age and other eligibility cri
teria and the selection process.

In pursuance of the recommendation 
of the Banking Commission, the Bank
ing Service Commission Act has al
ready been enacted After the setting 
up of the Banking Service Commis
sion shortly, standardised procedures 
for recruitment in public sector banks 
will be introduced

SHRI P R SHENOY In some of 
the nationalised banks vacancies are 
illled up without any advertisements, 
and m some others there are adver
tisements but the vacancies are filled 
up ignoring the advertisements made 
by them In view of this, may I know 
whether there is any proposal to give 
suitable directions to the Banks to 
make proper advertisements before 
filling up the vacancies?

SHRI PRANAB KUMAR MUKHER
JEE So far as the direction and the 
general guideline is concerned, it is al
ready there But if any particular 
Bank is at fault we shall have to look 
into it In fact, in this connection, I 
would like to mention that some of the 
kon Members have drawn our atten
tion to certain irregularities in respect 
pi sopie Banks. We are already look
ing into the matter.

P. B. &HENOY: 1 can to 
tbe tystice of the tfovemment at lepst 
one Bank, the Syndicate bank, which
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fr ja  my ccntthiwwy. 2t is not adver
tising the pasts In «B «h h .

Secondly, in tome Banks, for cleri
cals posts, the SLCs are appointed; in 
atone qther Banks, for clerical post*, 
only graduates are appointed and in 
flaxniei Banks, only those who have 
tailed in SLC can apply for atten
dant’s post. If they pass SLC, they 
cannot apply for attendant’s post. 
May 1 know whether the Govern
ment has given suitable instructions 
in this regard?

SHRI PRANAB KUMAR MUKHER
JEE' Prior to nationalisation, various 
Banks had their own recruitment rules 
and procedures and they laid down 
various qualiflcations~for different ca
tegories of posts. In order to I ring 
uniformity, we have already proposed 
the Banking Service Commission 
which is going to be established short
ly. I do hope that the Banking Ser
vice Commission will take care of 
bringing uniformity in regard to re
cruitment of clerical and officers posts. 
In the meantime, whatever instruc
tions are necessary, they *re already 
there. As I said, if any particular 
Bank does not comply with the ins
tructions, that will be looked into.
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SHRI PRANAB KUMAR MUKHER
JEE; it is already in the Instructions 
-which we have issued in consultation 
with the Reserve Bank as per the re
commendations o f the Banking Com- 
ipiation. As the hon. llen$er has
mentioned, there may be some irregu
larities. X do admit and 1 do not fula

out 4be possibility that m m  Banks 
tftigbt not have followed the instruc- 
ttflcus. Whenever these things come to 
our notice, we look into them.
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SHRI PRANAB KUMAR MUKHER
JEE: So far as the recruitment ms>> 
tructions are concerned, as regards 
officers, they are to be recruited on an 
All-India basis, as regards Class III 
posts, it is done through regional basis 
and as regards subordinate staff, it is 
usually done through Employment Ex
changes. The defects in recruitment 
which the hon. Member has inention- 
ed will be taken care of as soon as the 
Banking Service Commission sttrts 
functioning.

'Earn While Yea  Learn’ Scheme of 
NTO for Students
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*282. SHRI BlBHOTl MISHRA; 

SHRI P. GANQADEB:
Will M 't t ftU e r  6* C0fcl<BRC£ be 

-pleased fo «thie;




